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NHRC takes cognisance of childs
death after falling into manhole

TriBuUNE NEWS SERVICE

NEW DELHI, SEPTEMBER 18
The National Human Rights
Commission (NHRC) has tak-
en suo motu cognisance of the
reported death of a four-year-
old girl who allegedly fell into
an uncovered manhole while
playing near her house in Palw-
al, Haryana,on September 14
The Commussion has issued
notices to the Deputy Commis-
sioner and Superintendent of
Police, Palwal, seeking a
detailed report on the incident
within two weels.
According to an NHRC state-
ment, the report should

include the status of the inves-
tigation and details of compen-
sation, if any; provided to the
deceased child's family.

“The contents of the media
repart, if found to be true, raise
serious 1ssues relating to viola-
tion of human rights. Accord-
ing to the report, the girl was
playing near her house when
she fell into the uncovered
manhole. Her tamily andlocals
subsequently found her inside
themanhole, imd rushed herin
critival condition to the District
Civil Hospital, where doctors
declared her dead,” the Com-
mission said The incident has
raised questions over the
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alleged failure of authorities to
address a public safety hazard.

According to media reports
cited by the Commission,
local residents had repeatedly
complained to the authorities
about the uncovered man-
hole, butit allegedly remained
unattended. The NHRC's
intervention comes amid
increasing scrutiny of civic
authorities over hazardous
open drains, manholes and
other unsafe public infra-
structure. The Commission
has sought an official account
trom the district administra-
tion and police before taking

any further view:
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Patiala News:Human Rights Commission Special Monitor meets with health officials

Patiala 18 September () A meeting was held at the Civil Surgeon’s Office, Patiala under the chairmanship of
National Human Rights Commission Special Monitor Mr. Bal Krishna Goyal. On this occasion, Civil Surgeon Dr.
Shelly Jaitley , Medical Superintendent (MKH) Dr. Vikas Goyal , SMO (MKH) Dr. Shabdeep Kaur , all Program Officers
and the team of Media Wing were present.News

During the meeting, Mr. Bal Krishna Goyal issued instructions regarding improvement in the parking system of
Mata Kushallya Hospital, stopping parking of vehicles in emergency and OPD areas , separate parking for staff
and three hours validity on parking slip .

He instructed that apart from this, instructions were also given regarding cleanliness in the hospital ,
arrangement of toilets, proper disposal of biomedical waste , weekly checking of suggestion box and provision of
ultrasound facility to the patients in the hospital itself.

On this occasion, the problems of the nursing staff , details of the hospital staff, services being provided by CHCs
and SDH hospitals were discussed.
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NHRC Seeks Report on 4-Year-Old's Manhole Death in Palwal
Digital Desk On 18 Sep 2026

NHRC seeks a report from Palwal officials after a four-year-old girl allegedly died after falling into an open
manhole near her home.

The National Human Rights Commission (NHRC), India, has taken suo motu cognisance of a media report
concerning the alleged death of a four-year-old girl after she fell into an open manhole near her home in Palwal,
Haryana.

The incident was reportedly reported on September 14, when the child was playing near her house and allegedly
fell into the uncovered manhole.

The NHRC has issued notices to the Deputy Commissioner and Superintendent of Police, Palwal, seeking a
detailed report on the matter within two weeks.

NHRC Seeks Details of Investigation
According to the NHRC, the media report stated that the manhole allegedly remained open despite complaints by
local residents to the concerned authorities.

The commission said that, if the contents of the report are found to be true, the incident would raise serious
concerns relating to human rights.

The report sought by the NHRC is expected to include details of the status of the investigation and information on
compensation, if any, paid to the family of the deceased child.

Child Found by Family and Residents
According to the media report cited by the NHRC, the girl's family and local residents found her inside the open
manhole after the incident.

She was reportedly taken to the District Civil Hospital, where doctors declared her dead.

The NHRC's action follows the media report published on September 16 and is intended to obtain an official
account of the circumstances surrounding the child's death.

The commission's notice does not itself establish liability on the part of any individual or authority. Further details
are expected after the district administration and police submit their reports.
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NHRC Seeks Report on Palwal Girl's Manhole Death

Commission issues notices to Palwal officials over reported death of four-year-old girl after falling into uncovered
manhole

By Global Governance News On Sep 18, 2026

GG News Bureau

Palwal, 18th Sept: The National Human Rights Commission (NHRC) has taken suo motu cognizance of the
reported death of a four-year-old girl who allegedly fell into an uncovered manhole while playing near her house
in Palwal on September 14.

The Commission has issued notices to the Deputy Commissioner and Superintendent of Police, Palwal, seeking a
detailed report on the incident within two weeks.

The NHRC said that if the contents of the media report are found to be true, the incident raises serious issues
concerning violation of human rights.

The report sought by the Commission is expected to include details of the investigation into the incident and
information on whether any compensation has been paid to the family of the deceased girl.

According to the media report cited by the NHRC, the girl was found inside the uncovered manhole by her family
members and local residents after she went missing while playing near her home. She was reportedly taken in
critical condition to the District Civil Hospital, where doctors declared her dead.

The report also stated that local residents had allegedly made several complaints to the concerned authorities
regarding the uncovered manhole, but it remained open.

The NHRC's intervention follows the media report published on September 16 and seeks accountability and
further details from the district authorities regarding the circumstances surrounding the child’s death.
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India
A peculiar symbol, 50 CCTVs: Inside Delhi Police probe of rape

With no apparent eyewitness or immediate clue about the identity of the victim or the perpetrators, investigators
initially faced difficulty in establishing what had happened and identifying those involved.

September 18, 2026 10:07 pm

New Delhi: A peculiar symbol noticed on a tempo after analysing 50-camera closed-circuit television (CCTV)
footage proved handy in the probe of the alleged gang rape and murder of a teenage girl here, whose
decomposed body and the absence of a missing complaint by family posed serious challenges for the Delhi
Police.

A girl, aged around 15-17 years, was allegedly raped, stabbed to death and dumped in an open field by four
people, including three minors, after she went with them in the tempo. They were known to each other and
allegedly drank together before the incident, the police said.

The body of the girl was found in an open field near Jaipal Rana’s field on Kushak Road on September 13. It was so
highly decomposed that the gender could not be immediately ascertained, while some parts of the body had also
been eaten by stray dogs and one hand was found separated from the body, police said.

No missing complaint, or documents to establish victim’s age

The family had not filed a missing complaint, as the girl would often leave home and return after a few days,
according to police. Her parents are daily wage labourers and the family did not have documents to establish her
exact age. A doctor subsequently opined that her age was between 15 and 17 years, police said.

With no apparent eyewitness or immediate clue about the identity of the victim or the perpetrators, investigators
initially faced difficulty in establishing what had happened and identifying those involved.

A peculiar symbol on car leads to suspect

There were also no CCTV cameras in the immediate vicinity of the spot. However, a camera located some distance
away captured a vehicle moving around the relevant time. The vehicle was identified as a tempo, but its
registration number could not be seen because of darkness, police said.

Investigators then began tracking the tempo across different CCTV locations. The only distinctive clue available
was a peculiar symbol visible on the left side of the vehicle, which was used to identify and follow it through
footage from around 50 cameras covering the area and adjoining routes.

Vehicle shortlisted
“We shortlisted the vehicle based on a round ring type symbol and AC unit attached to it,” a senior police officer
said.
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The painstaking CCTV analysis eventually helped police trace the suspected tempo to Khadda Colony in the
Swaroop Nagar area during a night-long operation on the intervening night of September 15 and 16.

The driver was identified and questioned, following which the investigation led to the apprehension of four
persons, including three juveniles, allegedly linked to the crime.

The accused has been identified as Shivam alias Sudama alias Chuchu, a resident of Khadda Colony, while the
three juveniles are aged 16 and 17, police said.

Two knives allegedly used in the crime, clothes allegedly worn by the accused and the tempo were recovered.

Police said further investigation was underway to establish the sequence of events, ascertain the individual roles
of those apprehended and verify forensic and technical evidence.

This post was last modified on September 18, 2026 10:07 pm
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NHRC takes cognisance of child's death after falling into manhole
Tribune News Service
new delhi, Updated At: 01:34 AM Sep 19, 2026 IST

The National Human Rights Commission (NHRC) has taken suo motu cognisance of the reported death of a four-
year-old girl who allegedly fell into an uncovered manhole while playing near her house in Palwal, Haryana, on
September 14.

The Commission has issued notices to the Deputy Commissioner and Superintendent of Police, Palwal, seeking a
detailed report on the incident within two weeks.

According to an NHRC statement, the report should include the status of the investigation and details of
compensation, if any, provided to the deceased child's family.

“The contents of the media report, if found to be true, raise serious issues relating to violation of human rights.
According to the report, the girl was playing near her house when she fell into the uncovered manhole. Her family
and locals subsequently found her inside the manhole, and rushed her in critical condition to the District Civil
Hospital, where doctors declared her dead,” the Commission said.

The incident has raised questions over the alleged failure of authorities to address a public safety hazard.

According to media reports cited by the Commission, local residents had repeatedly complained to the authorities
about the uncovered manhole, but it allegedly remained unattended.

The NHRC's intervention comes amid increasing scrutiny of civic authorities over hazardous open drains,
manholes and other unsafe public infrastructure. The Commission has sought an official account from the district
administration and police before taking any further view.

According to police, the girl, a lower kindergarten student at a private school in Palwal, went missing from her
home around 8 pm on the day of the incident. After failing to locate her, the family alerted neighbours, who joined
the search.

After nearly an hour, some residents suggested checking the open manhole outside the house.

“The family checked the open sewer and found the girl inside. They immediately pulled her out and rushed her to
Civil Hospital in Palwal but doctors declared her dead on arrival,” a police officer said.
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“It was dark when the incident took place as a power outage had occurred. The girl must have not been able to
see the manhole in the dark and fell into it,” the officer added.



India Education Diary, Online News, 19/09/2026

NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://indiaeducationdiary.in/nhrc-india-takes-suo-motu-
cognizance-of-the-reported-death-of-a-four-year-old-girl-after-falling-into-

an-uncovered-manhole-near-her-house-in-palwal-haryana/

NHRC, India takes suo motu cognizance of the reported death of a four-year-old girl after falling into an
uncovered manhole near her house in Palwal, Haryana
By iednewsdesk September 18, 2026

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that a
four-year-old girl died after falling into an uncovered manhole while playing near her house in Palwal, Haryana on
14th September 2026. Reportedly, despite several complaints by the local residents to the concerned authorities,
the manhole remained uncovered. DownloadInteractive Maps

The Commission has observed that the contents of the media report, if true, raise serious issues of violation of
human rights. Therefore, it has issued notices to the Deputy Commissioner and the Superintendent of Police,
Palwal, calling for a detailed report on the matter within two weeks. The report is expected to include the status of
the investigation and compensation, if any, paid to the next of kin of the deceased.

According to the media report, carried out on 16th September 2026, the victim girls' family and local residents
found her inside the uncovered manhole and took her in critical condition to the District Civil Hospital, where the
doctors declared her dead.
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Lakhana School Mismanagement: NHRC Takes Cognisance, Nuapada Collector Orders Joint Probe
by Itishree Sethy September 18, 2026 in Odisha, Trending Now Reading Time: 1 min read

Following a media report by Pragativadi highlighting severe infrastructure deficits and a lack of teaching staff at
the Lakhana village school, the National Human Rights Commission (NHRC) has officially taken cognisance of the

issue.

A formal case (Case No. 899/18/30/2026) has been registered with the rights panel regarding the safety,
education, and overall well-being of the 96 students enrolled at the institution.

In response to the NHRC action, the Nuapada Collector and District Magistrate issued orders for a comprehensive
joint inquiry into the school's conditions. The Block Development Officer (BDO) and the Block Education Officer
(BEO) of Komna have been instructed to execute the probe.

Scope of the Inquiry

Under the Collector’s directive, the joint team will inspect:

Infrastructure & Facilities: Physical state of the school building, availability of functional classrooms, clean drinking
water, sanitation facilities, and electrical infrastructure.

Staffing & Operations: Current strength of teaching and non-teaching personnel, student attendance rates, and
general safety protocols.

Risk Assessment: Immediate hazards threatening student safety, alongside a review of past administrative
interventions.

The BDO and BEO must submit their joint inspection and action-taken report to the District Collector within three
days of receiving the official directive.
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NHRC, India's fifth ITEC Executive capacity-building programme on human rights for NHRIs of the Global South
concludes in New Delhi

Press release
National Human Rights Commission
New Delhi: 18th September 2026

NHRC, India’s fifth ITEC Executive capacity-building programme on human rights for NHRIs of the Global South
concludes in New Delhi

The Commission organised the programme in partnership with the Ministry of External Affairs, Government of
India

In his valedictory address, NHRC, India Chairperson, Justice V. Ramasubramanian calls for stronger cooperation
among Global South NHRIs

Says, sharing experiences, addressing challenges and learning from mistakes contribute to institutional learning
and improvement

Several eminent speakers addressed the 38 senior functionaries from 14 NHRIs of the Global South on various
aspects of governance and human rights

The six-day Indian Technical and Economic Cooperation (ITEC) Executive Capacity Building Programme on human
rights for National Human Rights Institutions (NHRIs) of the Global South successfully concluded in New Delhi.
The programme was organised by the National Human Rights Commission (NHRC), India in collaboration with the
Ministry of External Affairs (MEA). The valedictory session was addressed by NHRC, India Chairperson, Justice V.
Ramasubramanian, in the presence of Joint Secretaries, Shri Samir Kumar and Smt. Saidingpuii Chhakchhuak and
other senior officers.

The programme, which began on 14th September 2026, witnessed participation of 38 senior functionaries from
14 NHRIs of Algeria, Chile, Ecuador, Ethiopia, Indonesia, Kazakhstan, Kenya, Kyrgyzstan, Malaysia, Oman, Samoa,
South Africa, Tajikistan and Zimbabwe. It included interactive sessions with eminent persons and domain experts
in which participants were introduced to various aspects of civil and political rights as well as socio-economic and
cultural rights.

The speakers included NHRC, India Chairperson, Justice V. Ramasubramanian, Secretary General, Shri Piyush
Goyal, Director General (Investigation), Smt. Anupama Nilekar Chandra, UN Resident Coordinator, India, Mr. Stefan
Priesner, NHRC, India Joint Secretary, Shri Samir Kumar, Former Secretary, Govt. of India, Smt. Bhamathi
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Balasubramaniam, Prof. (Dr.) Vartika Nanda, Indian Prison Reformer & Founder, Tinka Tinka Foundation, Prof. (Dr.)
Pratap Sharan, Head of Psychiatry Department, AIIMS, Dr.Purva Mittal, NHRC, India Special Monitor and Shri
Chandra Mishra, Founder, Beggar Corporation. The programme was also enriched by the experiences shared by
functionaries of various NHRISs.

In his closing remarks, NHRC, India Chairperson, Justice V. Ramasubramanian, expressed his heartfelt gratitude to
all the participants for their camaraderie and positive energy during the programme. He said the Capacity-
Building Programme goes beyond explaining international human rights instruments, as their practical
application varies according to the historical, cultural, social and economic contexts of different countries.
Drawing an analogy from science, he said that NHRIs work in the “laboratory” of human rights, where sharing
experiences, addressing challenges and learning from mistakes contribute to institutional learning and
improvement.

Justice Ramasubramanian expressed appreciation for the active participation of the delegates and emphasised
the importance of friendship, cooperation and mutual understanding among NHRIs in advancing human dignity,
peace and mutual respect. He also acknowledged the need for stronger cooperation among NHRIs of the Global
South and formalising a common platform for collaboration

The participants lauded NHRC, India and MEA for organising this programme. They appreciated the opportunity
to learn about various aspects of human rights, good governance and the Indian ethos of respecting human
rights in a democracy with diverse social, cultural, religious and linguistic identities. The participants also got the
opportunity to visit iconic places like Rashtrapati Bhawan, Red Fort and TajMahal to have an immersive experience
of India’s rich cultural heritage.

NHRC, India Joint Secretary, Shri Samir Kumar presented an overview of the training programme, noting that
participants from 46 countries and nearly 200 representatives from various NHRIs have been part of this initiative.
He emphasised the need for a nuanced approach while upholding the universality of human rights and
appreciated the participants’ active engagement and valuable exchange of knowledge and experiences
throughout the programme.
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